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THE DEPUTY CHAIRMAN: You

please convey that sentiment to the
Government,

Atrocities on Scheduled Castes in
Pratapgarh Uttar Pradesh
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THE DEPUTY CHAIERMAN: The
Minister of Parliamentary Affairg is
here. He will convey the sentiments
of the House. b
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THE DEPUTY MINISTER IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI JAGDEEP DHAN-

KHAR): Madam, I will convey the
feelings of the House.
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Sityation arising out of anti-reserva-
tion agitation in Delhi
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